BEFORE THE ADJUDICATING AUTHORITY
NATIONAL COMPANY LAW TRIBUNAL
' AHMEDABAD BENCH '
~COURT1

~ CP(IB)3930f2020

b ‘Coram MADANB GOSAVI MEMBER (JUD|CIAL) :
VIRENDRA KUMAR GUPTA, MEMBER (TECHNICAL)

VATTENDANCE-CUM-ORDER SHEET OF THE HEARING w&mﬂgm BEFORE THE 3
AHMEDABAD BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 7,]2 gog S ~ :

‘ ‘Na»me;of'the C_ompany: o _ ' Shree Sumltra Enterpnse Partnershlp F:rmv i
» . PR ' Through its Patner ChlranjanbhalH Patel =
- S V/s g C s
: ss Alloy Products Pvt Ltd

~ Section: v et v 90flnso|vencv and Bankrugtg CodeI 2016 |

L ._oRbERT |

' No one appeared for Operat1onal Credltor

~ Issue notice to Corporate Debtor. We dlrect the Operatlonal Credltor to serve notlce to

~the Corporate Debtor by Speed—post and by e-ma11 and to file affidavit within two' P
' weeks ‘ _ , . LT

5 Matter is adjourned for further consideration on 01702;202 1.

UMAR GUPTA) o (MADAN | 'OSAVI)
(fECHNICAL) MEMBER (JUDICIAL)
‘ yof December 2020 e : i

" Dated this the 17t

Prakash o




